
Format for Insurance Companies: Newspaper 
Publishing Purpose (Standalone 
Consolidated)
[See Regulation 47 (1)(b) of the SEBI (LODR) Regulations, 2015 read with IRDAI Circular Reference IRDA /F&I / ____________dated                      ]
	Sl.
No.
	Particulars
	Half year ending / Current Year ending
	Year to date Figures / Previous Year ending
	Corresponding 6 months ended in the previous year

	1.
	Premium Income (Gross) (Refer note (d))
	
	
	

	2.
	Net Profit / (Loss)
for the period (before Tax, Exceptional and / or Extraordinary items#)
	
	
	

	3.
	Net Profit / (Loss) for the period before tax(after Exceptional and / or Extraordinary items#) (Refer note (e))
	
	
	

	4.
	Net Profit / (Loss) for the period after tax (after Exceptional and / or Extraordinary items#)
	
	
	

	5.
	Total Comprehensive Income for the period [Comprising Profit / (Loss) for the period(after
tax)
and
Other Comprehensive Income (after tax)] Refer note (f))
	
	
	

	6.
	Equity Share Capital
	
	
	

	7.
	Reserves (excluding Revaluation Reserve) as shown in the Audited Balance Sheet of the previous year (Refer note (g))
	
	
	

	8.
	Earnings Per Share (of Rs.    _/-each) (for

continuing and discontinued operations)-

1. Basic:

2. Diluted:
	
	
	


Note:
a) The format is applicable to Listed as well as Un-Listed Insurers & Re-insurers.

b) This format is modified to reflect the terminology used in the Insurance Act/ IRDAI Regulations.

c) The above is an extract of the detailed format of Quarterly / Annual Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015 / IRDAI (Public Disclosures for insurers transacting other than Life Insurance Business) Guidelines, 2018.The full format of the Quarterly / Annual Financial Results are available on the websites of the Stock Exchange (s) and the listed / unlisted entity. (URL of the filings).
d) Premium income should be gross of reinsurance and net of GST.

e) The impact on net profit / loss of total comprehensive income or any other relevant financial item(s) due to change (s) in accounting policies shall be disclosed by means of a footnote.
f) Net Profit / (Loss) before tax, for the period would be Profit before tax as appearing in Profit and Loss Account (Shareholders’ account)
g) Reserves need to be shown excluding Revaluation reserve and fair value change account.
h) Line item no. 5 needs to be disclosed when Ind-AS becomes applicable for Insurance Companies.
i) #-Exceptional and /or Extraordinary items adjusted in the Statement of Policyholders’ and Shareholders’ account in accordance with Ind-AS Rules/ AS Rules, whichever is applicable
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